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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
- AHMEDABAD

P No 44/241/NCLT/AHM/2016 )

~Coram: ~ Present: Hon'ble Mr BIKKI RAVEENDRA BABU
S ' MEMBER JUDICIAL

Name of the Company: ~ Amitbhai H Modi

A-ishwarya .Lifestyle. Pvt. Ltd. & Ors.

Sectioh of the COmpanies Act'" Sectlon 241 of the Companles Act, 201 3

SIGNATU E

ORDER

Learned Advocate Mr. Jaimin Dave present for Petitioner. Learned Advocate Mr o

_ Arjun Sheth present for Respondents No. 4, 6 and 7.

At request of petttloner counsel for ﬁllng rejomder. o

List the matter on 14.11.2017, R
* BIKKI RAVEENDRA BABU
-~ MEMBER JUDICIAL

Dated this the 10th day of October, 2017.




